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HOUSE OF THE PEOPLE
Wednesday, 14th April, 1854

‘“The House met at Two of the Clock
[MR. SPEAKER in the Chair]

QUESTIONS AND ANSWERS
(See Part I)

2-55 .M.
ELECTION TO COMMITTEE

INDIAN CENTRAL SUGARCANE COMMITTEE

Mr. Speaker: I have to inform the
House that up to the time fixed for
receiving nominations for the Indian
‘Central Sugarcane Committee, two
nominations were received. As the
number of candidates is equal to the
number of vacancies, I declare the
following members to be duly elected:

(1) Sardar Jogendra Singh.
(2) Shri P. R. Kanavade Patil

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
PRESENTATION OF SIXTH REPORT

Shri M. A. Ayyangar (Tirupati): I
beg to present the Sixth Report 'of
the Committee on Private Members’
Bills and Resolutions.
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‘DEMANDS FOR GRANTS—contd.

Mr. Speaker: The House will now
proceed with the further discussion
and voting on the Demands for
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Grants under the control of the
Ministry of Commerce and Industry,
moved on the 12th April, 1954. The
cut motions also are under discussion.
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“In a cheerless and universally
depressed state of mind of the





